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Title: Regarding the need to ban the film 'Aa Jaa Nachle'.

MR. SPEAKER: Shri Ramdas Athawale, come to the front benches and speak.
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MR. SPEAKER: That means, you have heard the song.
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MR. SPEAKER: Would the Minister like to respond?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): Sir, first of all, I must confess to you that I have not seen the whole thing. I just gathered from news report and
also late night information from the TV.

I knew that it would come up in the House and so, I consulted my office. The hon. Members might be aware that the
Government does not interfere in the functioning of the Central Film Censor Board, which is headed by a very distinguished lady
and performer, Ms. Sharmila Tagore Ji. Whenever we decide a film in the Censor Board, and if a producer or a viewer or anyone
has any reservation, he has a right to go to appeal, which is headed by a retired High Court Judge, at present, Usha Mehra Ji, a
retired Judge of the Delhi High Court.

So far, no such complaint has been lodged with the Appeal Board. But when we heard that the distinguished Chief Minister of
Uttar Pradesh has banned it, on such things, our UPA Government's policy is that nothing should be done in the country which
will offend any community, caste or religion. It is a pluralistic society; we have to uphold the dignity of everyone.



* Not recorded

However, the noted producer — not just noted producer, but also outstanding in India — Shri Yash Chopra immediately directed
to change those lines and correct those things. This is the information; early morning, the Secretary of the Ministry of
Information has gathered and conveyed to me. Even after that, if something is there, there is a room for review.

But I can only tell you that it is not the intention of the Government and we do not like it; naturally therefore, all matters should
be taken into account by the concerned Review Committee. But for your information I would like to tell you that production and
censoring is the job of the Union Government and the execution is the job of the State Government. If the State Government
feels something wrong, they can ban it. But the national level ban is a difficult job, unless the things are like that.

Here, since the producer himself had admitted that it is wrong and he already changed it, I do not think that the issue will rise
again.

MR. SPEAKER: I think the clarification is good. We should also appreciate that there is a response; whenever a protest has been
made, it has been responded to and corrected. That is good.

MR. SPEAKER: Shrimati Suman Mahato. It is her maiden submission,



